327 Papers Laid

the Table a statement (Hindi ard
English versions) correcting the reply
given on 15 May, 1985 to Unstarred
Quastion No. 0613 by Shri Mohan Lal
Patel regarding exploration of minerals
in Indian Ocean.

[Picced in Library See No LT—99¢/85]

Audited Accounts of Central Council
for Research in Yoga and Naturopathy
for 1983-#4 Statement for delaying in
laying the Annual Reports and Audited
Accounts of Natioual Institute of
Ayurveda Jaipur for 19 34 and
Central Council for Reseairch in Ayurved
and Siddha' New Delhi for 1923-84

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI):
On behalf of Shri Yogendra Makwana,
I beg to 'ay on the Table—

(ii) A copy of the Audited Accorunts
(Hindi ard Eng'ish versions)
of the Central Council for
Rescarch in Yoga and Naluro-
pathy for the year 1983-84.

[P.aced in Libray. Sec No LT—997/25]

(2) A statement (Hindi nd English
versions) explaiming the rcasons
for not laying the Annual Report
and Audited Accounts of the
National Institute of Ayurveda,
Jaipur, for the year [983-84
within the stipulated period of
nine months after the close of
the Account ' ng Year,

[Placed in Library. See No LT—998/85]

(3) A statement (Hindi and Eaglish
versions) explaining the reasons
for not luying the Annual Report
and Audited Accounts of the
Cer.tral Council for Research
in Ayurved:  and Siddha, New
Delhi for the year 1983-84
within the stipulated period of
nire months after the close of
the Accouting Year.

[Placed in Library. Sec No LT9—99/85]

MAY 117, 1985

Matters Under 328

Rule 3717
12.34 brs.
FINANCIAL COMMITTEES—A
REVIEW
[ English]

SECRETARY GENERAL : Sir I lay
on the Table, a copy (Hindi and Erglish
versions) of the Financial Committces
1984—A Review.

[Placed in Library. See No LT--
1000/85]

e — e

ASSENT TO BIIL

[English]

SECRETARY GENERAL : Sir I lay
on the Table a copy, duly authenticated
by the Sccretary-General of Rajya Sabha,
of the Constitution (Fifty-first Amend-
ment) Bill, 1984 passed by the Houses
of Parliament and assented to since a
report was last made to the House on
the 26th April 1983.

—— e

12.34 hrs.

[MR. DEPUTY SPEAKER in the
Chair]

PROF. MADHU DANDAVATE
(Rajapur) : On this agerda paper, you
have not mentioned about the Anti-
Terrorism Bill at all. Is it likely to be
taken up ?

MR. SPEAKER : Yes Sir. A supple-
mentary list of busin¢ss will be circu-

lated .

— — ——

MATTERS UNDER RULE 377

[ Translation]

Need for Speedy Completion of Sone
Caunsl System in Bihar
SHRI

TAPFSHWAR SINGH



129 Matters Under
Rule 377

through you, I would likc to draw the
attention of the Minister of Irrigation
towards an urgent matter of public
interest Under Rule 377.

Sone Car.al systcm was built in Bihar
during the British regime. The
waiers of this systcm are being
utilised since long fir irrigation in
Rohtash, Bhojpur, Aurangabad, Gaya
ard Palna Districts. This Canal irrigates
lakhs of acies of lard. Rohtas District
is considercd the granary of Bihar.
The main canal and its branch canuls
are in a very deplorablc condition for
the Jast 20 years.  All the canals have
become heavily silted. The main canal
which passes through Dchri-on-Sone,
Arrah, Buxar and Palna and its scrveral
branch caials have breeched. The State
Goverrment has not becen able 1o carry
all  the repairs there duc to financial
constraints. The water comes from
Dchri-on,Sore Reservoir does not rei¢h
Airah, Buxar and Palna ard it gocs was'e
en ruotes.  About o6 ycars back the
State Government of Bihar had sent a
very big scheme to the Central Govern-
ment for carrying cut repairs thercto,
constructing pucca embankments,
desilting and coustructing a road biidge
on the canal the Government of India
have decided to implement these scheme
with the half of the World Bank the
farmers are not getting water for irri-
gation purposcs for the last many years
due to dcplorab’c condition of this canal
system. The crips of furmers down-
stream of the canal get damaged. The
Bihar Government has given an assurance
that with thc help of the Central
Government and the Cooperation of the
Wor:d Bank an amount of Rs 1200
crocs is likely to be madc available
during t(he urgent financ’al year and
this work will be complcted in the
Seventh Five Year P lan.

I request and arpeal to the Union
Irrigation Ministcr and Union Planning
Minister that work on this scheme may
be ur.dertaken as soon as possible so that
farmers livirg in the Western part of
Bihar may bc benefited in the days to
comc and they may be 2ble to produce

f.u hoir cwn nronertv ag well

VAISAKHA 27, 1907 (SARA)

Matters Under 330
Rule 371

(ii) Need to make Special allocation in
the Seventh Plan for the over all
Development of Eastern U.P.

SHRI ZAINUL BASHER (Ghazipur) :
Mr. Deputy Spcuker, Sir, under Rule
377, 1 have the followirg matter namely,
that besides number of areas being eco-
nomically buackward, there arc a large
number of regional disparities also in
Uttar Pradesh. Uttair Pradesh can be
divided into the following five regions
from the dcvelopment point of view :

1. Eastcrn Uttar Pradesh ;

2. Bundelkhand ;

3. Hills;

4. Central Uttar Pradesh ; and
5. Western Uttir  Pradesh.

Among all the regions, Eastern U P,
1s the most beckward. According to
197 8-80 figurcs, the per capita income in
Western U.P. was Rs. 659, in Central
U.P. Rs. 0625, in Bundelkhand Rs. 663,
in Hills Rs. 855 as against Rs. 487 in
Eastern U.P. It was lcss by Rs. 111
as compared (0 the average income in
the entire Uttar Pradcsh ard by Rs. 743
as comparcd to the average income in
the entirec country. Half of the unem-
ploycd persons in U.P. b:long to Eas-
tern U.P. wherecas its population is 37
per cent of the total population of the
State.

Unlcss the Central Government pays
special attention towards the develop-
ment of Eastern U.P., the situation will
continue to remain as ot is. Special
allocations should be mad: during the
Scventh Five Year Plan for this area.
The State Govcrnment are not in ¢
position to take spccial steps for Eas-
tern U.P. bccause of their limited

sources.

The peoplc of Eastern U.P. had made
a great contribution in the struggle for
Independence.  Sirce they are faciug
repeated natural calamitics like famine



